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FORMA

PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF W's. VANTA BIOSCIENCE LIMITED

\F

? RS
1.7 N of Corporale Dby Ws.VANTABIOSCIENCE LIMITED

2.| Date of Incomeration Of Comrate Debiee D16

| Authoriy Under Ybich Comoraie Deblor is RoCHyderabad
Icomoraied | Registered
.| Comorale Idendty No Limied Liatility ideriicaiony (749607G20169LC 109280

No. of oorporaie debior

.| Address of the Registered Ofice and Prnapel | Registered Offie:
Ofice (f ary) of Corporaie Debior NOTEGTEG NG LFFISF1-20-248, UMAJ AY COMPLEX
RASOOLPURA SECUNDERABAD. Myderabed TG 5000031

.| Insokeny comencement dae i resped of Corporale Debr | 7042022 (Onder Copy Rensived on 07.05.022)
7.1 Estimated dak of cosure ofinsobency resalution proosss| 241102022

i
8. Name and regisration number of he Kurepell Sngarayya Chomdary
insolvency professional acing as inlerim | BBIPA NGPNOA1T- 2181728
resolution professional
Address and emal of theinterim sesdution] HatNo. 101, Sheshadi Towers G-16A Madhra Nagar,
'| professional, as registered withthe Boamd | Yousud Guda, Hyderabiad - 500038 Telngara

EMai: kurapaichowdary S@amailcom

Address and e-mail to be used for Flat No 104 Kavuri Supreme Enclave, Kavus Hills,
correspondence with the Interim Mochapur Hyderdad 00030, elangana.
Resolution Professional E-Mail: cirp.van tabiosciencafgmail. com

4 Last date for submission of daims 21052022 {14 days fomthe date of order received |

4 Classes of creditors, if any, under cause O} NotApglicable (as cbsenved il date)
of sub-secton {6A) of section 21, asceriained)
by e Interim ssolufion professional
| Names of Insolency Professionals identifed 10 '

act as Authossed Representafve of cedbs rolAppcatio
adass (Theee names for eadh dass)

14.| (@ RedevantFoms and Webiink hitps:www.bbigovinhomeldownloads
| \b) Defais of authon2ed representaties areavaible &) Physical ABIRSS Nt ApficaliE.

Nofice is hereby given that the National Company Law Tribunal Hyderabad Bench has ordereq
the commencement of Corporate Insoivency Resolufion Process of Mis. VANTA BIOSCIENCH
LIMITED on 27-04-2022 . {Order Copy Received on07.05.2022)

The creditors of M's. VANTA BIOSCIENCE LIMITED am hesby caied upon 1o submit their claimg
wath proof on or before 21-05-2022 1o the Interim Resolution Professional a the address mentioned
against entry No: 10.

The financial credifors shall submit their claims with proof by electronic means ondy. All ohe
creditors may submit the daims withproof nperson, by postor by electronic means.

Submission of false or misieading proofs of caim shall attract penalfes.

Kurapati Singarayya Chowda
Date :09-05-2022 In‘erim Resdiution Professiona
Place :Hyderabad BBIPA-003/1P N001492017-2018/11728
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